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The Centreller of Stores, Southern Rly,

Madras & 2 Ors

Shri 8.G. Ramachandra 4.
Depet Store Kesper Grade-III
Mechanical & Gensral Steres Depot
Seuthern Railway

Ashokapuram 5
Mysore - 8 i
Shri Rayivarma Kumar
Advocate

11, Jesvan Building
Kumara Park East
Bangalere - 560 001

6.

The Controller of Sterss
Seuthern Rajilway
Ayanavaram

Madras - 600 023

The Gensral Manager
Seuthern Railway
Park Town

Madras - 600 003

The District Centreller of Stores
Southern Rajilway

Ashekapuram

Mysere - 570 008

Shri A,N. Venugopala Gewda
Railway Advocate

No. 12, 2nd Fleor

$SB Mutt Building

Tank Bund Road

Bangalere - 560 009
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In the Central Administrative Tribunal

. Bangalore Bench, il
Bangalore -
CONTEMPT PETITION (CIVIL) Ne. 56/90

B.G. Ramachandra The Controllsr ef Steres, Southsrn Rly,

V/s
ORDER /SHEET (contd) Madras & 2 Ors

Rayivarma Kumar A.N, Venugepala: Gewda
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This matter has ceme up fer being
spoken to en a meme filed by the
respoendents en 1.8.90 peinting eut an
inadvertent typegraphicalfrrer en page
3 para 5 of eur ¥rder dated 24.7.90
and praying fer cerrectien ef that errer.
None is present fer the centempt-

- petitiener.
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We have examined jeur errer and !
we are satisfied that the errer is
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5»\(/’,;;, 1 4 be 30.€.90. We hereby direct that the
! :’; ; 'fﬁp .\ e namely 30.€.80 shewn erreneeusly

sh “ﬁ”}wz”;f‘ the cencluding line of para 5 of our
l ?;\ (ﬁxﬁ& /«8pfder be cerrected as 30.6.90.
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